
IN THE CTRAL ADMINISTRAVE TRIBUNAt 
OJTTAC< BENCHAI CJ TL7CK, 

ORINAL APPLICA'ITON NO. 258 OF 1994. 
Ctittack, this the 23rd day of May, 2000, 

JUDF!IS1R PRPDHAN & 0FS. 

VERSUS 

UNION OF INDIA & ORS. 

APPLI CAN 'IS, 

RP0ND EN tS. 

FOR INSTFlJCTIQNS. 

Whether It be referred to the reporters or not? 

whether it be Circulated to all, the 9ches of the 
Central Aministrative Tribunal or not? 
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(J. S. DHALI WL) 	 (S1NA 'Iii SO4) 
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C L IRAL A4INI S TRA IT VE TRIBUNAL 
OJ TT( B CH;CU TrAcK. 

ortNL APPLICAITor58oF1994. 
ttackthis the 2-3rdn day of May, 2000. 

C 0 R A M: 

ThE I-IONOU RABL E MR. SONNA TI-I SOM, VICE- CHAI FMAN 

AND 

THE HONOURAI3IJE M1. J.S.DHALIW.MMBER(JUDICIAL). 

	

1, 	jUdhistjt Pradhan, 
S/O.Linçaraj Pradhan, 
Presently working as wireman, 
Ticket No.30, 
Electrical Maintenance Secticn. 

Praincd Kumar Nanda, 
s/o.uchhab Nanda, 
present working as Instrument Fitter, 
Ticket NO.55, 
Electrical Maintenance Secticn. 

Suni]. Kumar Panig rahi, Sb, Dasarathi Pai grahi, 
presently working as General Fitter, Ticket No.69, 
Electrical Maintenance S eCU 0(1. 

M.Srinibas,S/o,M. V. Swamy, presently working as 
Air COfldjtiOn Fitter. Ticket No. 42, Electrical 
Maintenance SeCticci. 

Ashok Kurnar Behera,S/o.Harihar Behera, 
presently working as Uireman, Ticket No.37, 
Electrical Maintenance SectiOn. 

K.Srinibas,s/o.K.s.Naidu,presently working as 
Cabule Jointer, Ticket No, 57, Electrical 
Maintenance Secticn., 

	

, 7. 	K. N.Singh, S/o.late sati singh, presently 
working as Wireman, Ticket No.36,Electricai 
Maintenance SUcn. 

Khalia Sethi, s/o.Lokanath Setbi,presently 
working as 4reman, TLcket NO.40, Electrical 
main ten anC e S ec U cn. 

Daroar Sahu,S/o.Bishi sahu,resent1y working as 
Cabule jointer, Ticket No.58, Electrical Maintenance 
Sec UOI. 

Susenta Kumar 10hamari,S/o,Balarani Ithamari,i$r 
Cditic1 Fitter, Ticket NO. 50, Electrical 
Maintenance :ti 



IN,  
il.. 	Jaya 3jhari Dalai, S/o.i3hacaban Daiai, 

Pcezentlj working as irernan, 'Ticket No.34, 
i 	 ectrici $t -, Z.c 

Ad habrianda Barik,S/o.Jugal Kishore Bank 
Preseittly working as Instrumenter Fitter, 
Ticket No. 56, ElectriCal Maintenance Section. 

Munaketan Pand a, S/O.Gabinda Chand ra panda, 
presently working as Air Condition Fitter, 
Ticket No. 51, Electrical Maintenance Sec ti cii. 

saroj KumarRath, S/o.R.N,Rath,Presently working 
as Air Condition pitter, Ticket No.47, 
Electrical Maintenance Section. 

Bariamali Deep,S/o.P3.lpa Deep,presently working 
as wireman 'Ticket No. 39, Electrical Maintenance 
Sec U on. 

KnupaSufldhu Nanda, sto.K. C. Nanda, resently working 
as General Fitter, TiCketNO.81,Civil Maintenance Sec. 

Jagadish chandra Subudhiray,S/o.D.Subudhi Ray, 
presenent1 working as General Fitter, Ticket 
go.75,civil Maintenance Section. 

Jayaknishna Baghel,S/o.}3arnadev Baghel, 
InstLument Fitter, Ticket No.69, 
Civil Maintenance section. 

Basanta Kumar Mohanty, S/O.I(umara Mohanty, 
Presently working as Air condition Fitter, 
Ticket No.02,Project Works section. 

Deetikrushna Sahu, s/o.Kalindni sahu, 
Presently working as Boiler Attendant 
Ticket No.06.Plant and Machinery-I Section. 

chitaranjan Dash,S/o.Braja Kishore Dash, 
presently working as Building yorker, 
Ticket No.14,PrcduCticn-II secticn. 

p22. 	Kali Charan Mohanty,S/O.KiflU Charan Mohanty, 
Presently working as Airconditiai Fitter, 
Ticket No.02,plant & Machinery -I Section. 

Muralidhar pradhan,S/o.Billi pradhan, 
presently working as Examiner, Ticket No.4, 
Ins p c U on s ec ti on. 

Anibruse Tiggar,s/o.Laurence Tiggar, 
presently working as General Fitter, 
Ticket NO. 4, plant and Mechanical -II Section. 
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Jayan ta M diarana, S/o.Khali Maharana, presently working 
as Boiler Attendant, Ticket No.3, Plant & Machinery-Il, 

inanda Bhoi,S/O.Dayaflidhi Bhoi,presentJ.y working as 
General Fitter, Ticket No, 77,Civil Maintenance section. 

27. 	surendra Behera, Sb,  sarathi B ehera, presently working 
as General Fitter, Ticket No. 78,i1 Maintenance sec. 

23, 	Hati Charan Pathaik,S/o.S8dhU Charan patnaik, Pipe 
Fitter, llcketNo.70,Civil Maintenance section.. 

N. C. Dalabehera, S/o.MUflgUlU Dalabehere, presently 
working as Ijireman, Ticket No, 43, EleCtrical Maintenance 
sec U on. 

Rama Ch and ra Tn pa thy, s/ o, L ste 13.Tripathy,pipe Fl tte r, 
Ticket No. 71,Civil Maintenance section. 

Bheladhar Chhatnia,s/o.p.M.Chhatnia,presently working 
as General Fitter, Ticket NO.79,Civil Maintenance section. 

rvlanaboih Budek,S/o.t,ate Dunlav Budek, presently 
working as General Fitter, Ticket No.74, 

33, 	Sankar Mallik,S/O.Kumar Mallik1 presently working as 
Pipe Fitter, Ticket NO.73,Civil Maintenance section. 

Pabltra Naik,$/o,Lakyapati Naik,presently working as 
General Fitter, Ticket N 0.80. 

Deeptimaya Naik,S/O.Bidya Bhusan Naik,presefltly working 
as Auto Fitter, Ticket No.9,MOtOr Transport section. 

Arakhit panigrahi, S/O.Kunjabihani Panigrahi, 
Auto Fitter, Ticket No,10,MOtOr Transport section. 

catikan ta pattanaik, S/o.Maheswar pattanaik, 
presently working as Auto Fitter, Ticket No.11, 
Motor Trinsport stion. 

38 0 	Dendra Kumar Sahoo,S/o.Narahari sahoo,Presently 
working as Autn pitter, Ticket No,l8Motor Transport 
Section. 

39, 	Bideshi Bho,S/o. Thusuru Bhoi,Presently working as 
Welder, Ticket No,19,MOtOr Transport section. 

Basanta Kumar pattnaik,S/o.Kes-inath Pattanalk, 
presently working as Wireman, Ticket No.26, 
El ec tric a 1 Main tenance sec ti on, 

Nimai Charan Deep, s/o.Suratha Deep, Presently working 
as wjrernan, Ticket No.29, Electrical Maintenance Section, 

pradyunna l3ehera, 3/o,Dhaneswar Behera, presently working 
as Air Canditifl FItter, Ticket No.4, Plan and Machinery-I 
sec ti cr1, 



- 
T.lshar Kanta Samantaray,S/o,Late 3aiShna3 Chandra 
Samantaray, Presently working as Pipe Fitter, Ticket 
No.3, mgineering Project SecUcn. 

Banamali lihua,S/o.Natha Bhua, Presently working as 
General Fitter, Ticket No.32, Civil Maintenance sectjci. 

. Kunuda Ranjan Panda, S/a. padmanava Panda,Instrument 
Fitter, Ticket No. 54, Electrical Maintenance secticn. 

Banshiclhar Satapathy, S/a. Late Rankamani Satapathy, 
WIrflan, Ticket No.41, Electrical Maintenance stion. 

Nabaghan 13 ehera, S/o.Late Iwar Behera, Presently 
working as General Fitter, Ticket No. 76,Civjl 
Maintenance Secticn. 

Nag end ra Kuma r B adu, S/a. Nab aid shore B adu, 
presently working as Wireman, Ticket NO.35, 
Electrical Maintenance StIon. 

Basant Kumar Hota,$/o.Bidyadhar i-iota, 
WI reman, Ticket NO.31, Electrical Maintenance SeCti cr1. 

SO. 	Febiarl Tirkey,s/o..Ythn i.rkev,General Fitter, 
Ticket NO. 7,Cj Vii Maintenance SeCtion. 

Soimendra Kuiflar Pattanaik,elder Ticket No.2, 
plant & MeChinary-Il section. . 

Biswanath Bhoi,S/o.Prasad 3h,present1y working 
as Wiremafi, Ticket No. 27, Electrical Maintenance 
ct. 

Ash c Chandra Dash, s/o. a te Sarat Ch. Da s,?i r Condi U on 
Fitter, Ticket No, 52, Electrical Maintenance Section. 

Nageswar pattnaik, s/o. Late 13. G. Pattnaik, Presently 
working as pipe Fitter, Ticket No. 72, Civil Maintenance 
Section. 

Al ok Ranj an Mohapatra, S/o.Bhagaban Mohapatra, 
presently working as wireman Tickt No.42, 
Electrical Maintenance Secticn. 

sudarsan Sa-iS/o. Hari Mafl Sahu,Dange 3uilding 
Worker, Ticket No.1,prahUCtion-II sUon. 

Karnal Maj hi,s/o. Late sakti Maj hi, Danger Building Worker, 
Ticket No.2,?rQ1ucticn Sedticn-II. 

Amen Dadel,S/o.Pritam Dadel,Daflger Building worker, 
Ticket No,18,plaflt & Mechinary_II,SeCticn. 

Namj an TOpfl 0, $/o,t3in 	TQpn o, ptesently working as 
Danger Building Worker, Ticket NO50,Ad1flifliStra.c*1 
s ec tion. 

Ganesh Chandra Paflda,S/O.Late Pitabad panda 
presently working as Electrician .cket No.2, Electrical 
Maintenance 5ection. 
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HeInraj Majhi, S/o.Gcbira Majhi, Elec triCian, ticket No.4, 
Electrical Maintenance Secticn. 

Ratnakar Nayak,S/O.Prahallad Nayak, Electrician, 
Ticket No.14, Electrical Maintenance Section. 

Tfl.ishar Samal,s/o.Dharrai samal,Electrician,llCket Nø,16, 
Electrical Maintenance Section. 

Chhabil pate]., s/o. Ffzudananda pate]., Electrician, licket 
No.3,.EleCtrCia1 Maintenance Section. 

4LSabhan,S/o.Md.Hafiz,Present1y working as wireinan, 
IickQt No.13, ElectriCal Maintenance Section. 

All working at- Ordance Factory,Badama1,A/po_J3adama1. 
Djstrict-Bolangir. 

APPLICANiE. 

By 1 eg al p rac U U crier : 	XXX 	 XXX 

- VERSUS - 

union of India represented thrai.gh  its secretary to 
Government of India,Ministry Of Defence,NeW Delhi. 

The Chairman,OrdanCe Factories 130ard,10-A, Auckland 
Roa', CaLCUtta. 

Genera]- manager,OrdnaflQe Factory,At/Po.Badmal, 
DiSt:SOlangir. 

... RESPONDENTS 
y legal. practitioner : Mr.A.K.30se,ser4gr.Standing Cc,.xnsel 

(Cerl tral). 

ORDER 

SOi! 	 * 

In this  original  App1iCad. On under secticn 19 of the 

/ 

Adminis trative Tribunals ACt,]. 3 5,65 appi icants,who have been  

permitted in oLder dated 13-5-1994 to file this application 

jointly,have prayed for a direction to the Respondents to fit 

the applicants in the skilled category on the dates on which 

the applicants have canpieted two years of service in Semi-

skilled grade aiongwith arrears of pay and a1loances on such 

fitment. 
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Applicants' case is that they were appoint& in Ordnance 

factory,Bad.ma1jn Semi Skilled category on different dates 

during the year 1990 to 1992 except applicant No.0 who was 

appointed on 14th of Ju1y,1939.Appljcflts have stated that in 

accordance with the Circular dated 15.10,1934,Government in 

Consideratja-  of the recomrnendaticn of the anc*naby Committee 

have decided that certain Semi-skilled category of posts in 

the scale of b.210-.290/- shciild be upgraded to the Skilled 

category with the scale of Rs.260-400/-.Apart from the 23 brades 

whicn have been mentjcned in the order,it was also provided that 

direct recruits with liT certiflcate/x...tradè Apprentices/ 

NCTvr etc. who have been inducted in the Semi skilled grade 

and who have rendered two ears service in the grade,wculd also 

be treated as skilled Cai,egory.grievance of the 	l.:rits 

that they 4  J: d 	d 	r€ i 	:rui t:3 in 

 

the sczci_:ski11ed. category 

with the necesniry certificates and therefore,by virte cif the 

I 	1O14, they sh ou ld h ye oeen automatically 

itt& ir,  the skilled category with effect from the date they have 

completed b:o years of service. 

Respondents have filed Cc1nter cpposing the prayer of the 

applicants. They have stated that another circumar came into 

force w, e,f 6,7.1939 which has been circulated in order dated 

28. 7.1939. Respondents have stated that with effect from 

coming into force of the order dated 6.7.1939, the earlier circular 

dated 15.10.1934 is no longer in force.Accorking to the ciru1ar, 

all promoUons from Si-skilled to Skilled category c.ild be made 

coly after the Concerned employees have passed the trade test 

and have been cleared by the D.P.C,It is further stated that all 

the applicants have joined after 6.7.1939 and therefore, are 

y the Cl. £nUIar ini 	7.1930 	€ibove gacnnds, 
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the Respondents have opposed the prayer of the applicants. 

Pespondents have Lu r the r s ta ted that in the mean U me, except 

applicants whose names appear at Sl.Nos. 46 and 59 and who 

did not have the NCWT Certificate ndheve also not Canpieted 

the requisite p resc rib ed p e ri ed of qu Ii Lying service, others 

have been prcinoted to the Skilled Category after ccfnpletiai 

of the mininm required pericd of qualifying service on passing 

the trade test. on the above grcunds,the ReSpaldents have opposed 

the prayer of the AppliCaMs. 

It is Clear fran the pleadings of the parties that with 

effect from Caning iritoforce of the order dated 6.7.1989, the 

earlier circular dated 15.10.1984 is no lccger in force and 

therefore, there was no autanatic fithent to skilled category 

merely on Ccinpletion of two years in the semi-skilled category. 

Instructicns which were iriforce at the time of applicants 

initial appointment Clearly provided that a Semi-skilled workman 

for prcinoticn to skilled grade will also be required to pass the 

trade test. The movement of NCTVT and 111 certificate holders 

and n-NCW'II certificate holders from semi-skilled grade 

to skilled grade will be after completion of 2 years and 3 years 

qualifying service respectively in the semi-skilled grade 

subject to their passing the trade test. 

In viG of this, we hold that the claim of the applicants 

for automatic fitment in the higher grade after to years of 

service in the semi-skilled category is witho.it any merit and 

the same is rejected. 

In the result, therefoe,the Original Application is 

r ej €C ted bu t in the ci rCUmS tanc es witliout any ordr as to c os ts,. 

'-b- 

-1(J.s.DHALIAL1) 	 (SMNATh SCM) 
)M3ER(JUDICIAL) 	 VICE-ChAIIMAN 

}ZN!4/CM. 


